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(b) whether there were regular vacanC1es 
against which those guards were absorbed; 
and 
• 

(c) whether employment exchanges in the 
area were notified a bout such vacancies? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE MINI-
STRY OF ENERGY (SHRI DALBIR 
SING.H) : (a) No, Sir. 

(b) and ' c) Do not arise. 

Reservation for SCs/STs in Neyveli 
Lignite Corpora tioo 

10856. SHRI K. B.S. MANI : Will the 
Minister of ENERGY be pleased to state; 

(a) is it a fact that under job mobility 
scheme, job -t dvertisement for technical side 
no reservation has been made for Scheduled 
Castes/Scheduled Tri bes w.e.f. 1 February. 
1977 in Neyve)j Lignite Corporation if so, 
the reasons tbere'Of; and 

(b) what are the cadres coming under the 
above category? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE MI-
NISTRY OF EN RGY (SHRI DALBIR 
SINGH) : (a) and ,H b) A scheme of Job 
Mobility cum Time Bound Promotion 
Scheme was introduced in Feb ., 1977 in 
orders to remove the then pre vailing 
stagnation amongst the workers (viz. 
Unskilled. Semi-skilJed aod Techni-
cians of various grades). According 
to the scheme, workers who have put in 
specified number of years of service and who 
have satisfactory C. Rs for the preceeding 
years are considered for being promoted to 
the next higher grade. At certain levels, 
trade te~ts are also prescribed before they 
are considered for next grade. As uch all 
employees who have put in the requj~ite 

number of years of service including C! 
re promoted. 

Ne int Allocation Policy For 1983-84 

10857. HRI CH AMA 
Will the Minister of I ORMA ( 
BROADCASTING be plesed to state: 

A: 
D 

(a) whether Government have prepa ed 
newsprint alJocati c n policy for the year 
1983-84. 

(b) jf so, what are the detaiJs thereof; 
and 

(c) if not, by when it is likeJy to be 
announced? 

THE DEPUTY MINISTER IN THB 
M1NISTRY OF INFORMATION A 0 
BROADCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN) : (a) 
No, Sir. 

(b) D6es not ariS-e. 

(c) Tbe policy is in the last to of 
finaJisation, but it is difficult to indicat a 
firm time limit within which it wHl be 
announced. 

Number of Ga Connection Attacbed to cb 
Gas Agency in Tran Yamuna CoJoni 

10858. SHRI K.B .S. MANJ: 
SHAI RAM PRA AD AHJRWAR: 

Will the Minister of N RGY be plea ed 
to state: 

(a) what are the numbers of gas connec-
tions attached with each Ga a ency in [tan -
Yamuna colonie; 

(b) whether the number of cODnectt 
with anyone dealer i. nearaboCJt three tim 
of tbe Dumber of connecti n attached ith 
any other dealer due to which cus tomer ro 
inconvenienced but the de lers are not brio 
increased, nd 

(c) by when Government propo to i cr 
a e the number of de I r in tr 0 • Yarn 
colonic 1 
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